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IN THE HON’BLE NATIONAL GREEN TRIBUNAL  

PRINCIPAL BENCH, NEW DELHI 

In 

 Original Application No. 275 of 2023 

  

 

MAHESH KUMAR                                                                    ……Applicant  

Versus  

 

STATE OF UTTAR PRADESH & ORS             ……Respondent(s)  

 

STATUS REPORT ON BEHALF OF EXECUTIVE ENGINEER, HEAD 

WORKS DIVISION AGRA CANAL, OKHLA, NEW DELHI ALONG WITH 

THE SUPPORTING AFFIDAVIT. 

 

MOST RESPECTFULLY SHOWETH: 

 

1. In compliance with the directions of the Hon’ble National Green 

Tribunal (NGT), Principal Bench, New Delhi, in Original Application 

No. 275/2023, it is submitted that the Executive Engineer, Irrigation 

Department, State of Uttar Pradesh, has reported completion of the 

demarcation of the floodplain zone of River Yamuna in Gautam Buddha 

Nagar. 

 

2. It is humbly submitted that the undersigned has duly complied with 

previous orders in related matters—namely OA No. 673/2018 (Jacob 

Kosi vs. Union of India and others, since disposed) and OA No. 
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316/2022 (Dr. Sharad Gupta vs. State of Uttar Pradesh)—whereby the 

Central Water Commission (CWC), acting under the directive of the 

Hon’ble Tribunal, determined the respective floodplain zones of the 

Yamuna River. In light of such determination, the Government of Uttar 

Pradesh has been pleased to issue a Gazette Notification (Government 

Order No. 685/2024/45 NGT/2024-27-Sin-4-11 Writ NGT dated 

21.12.2024), wherein the boundaries and co-ordinates for the 

demarcation of the Yamuna floodplain have been formally codified. A 

copy of the said Government Order is annexed herein as ANNEXURE-

1. 

 

3. That pursuant to the above, the Irrigation Department has taken up the 

task of installing boundary pillars within the identified areas of 

Ghaziabad and Gautam Buddha Nagar districts. This has been done in 

strict conformity with the geographical co-ordinates and supporting data 

provided by the Gazette Notification and verified by the Central Water 

Commission through ground-truth verification. The demarcation and 

marking of the floodplain zone of Yamuna River in Ghaziabad district 

have been completed, and action is being taken for the issuance of 

notification. 

 

4. It may also be brought to the kind attention of the Hon’ble Tribunal that 

the identification and demarcation of the flood area of the Hindon River 

in Ghaziabad and Gautam Buddha Nagar districts are being carried out 

by the Irrigation Construction Division, Ghaziabad. 
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5. The undersigned respectfully submits that every endeavor is being made 

to adhere to the directions issued by the Hon’ble NGT and to fulfill the 

statutory and administrative obligations associated with effective 

floodplain management. The Irrigation Department remains committed 

to ensuring timely completion of these tasks and keeping the Hon’ble 

Tribunal informed of further developments. 

 

6. In these premises, it is most humbly prayed that this Hon’ble Tribunal 

may be pleased to take the instant compliance report on record and pass 

such further or other orders as may be deemed just and proper in the 

facts and circumstances of the case. 

 

 

THROUGH 

 

 
Date:27.02.2025                         

Place: New Delhi 

PRIYANKA SWAMI 

ADVOCATE 

STANDING COUNSEL FOR UTTAR PRADESH  

F-13, JANGPURA, NEW DELHI 110014 

E-mail:advpriyankaswami@gmail.com 
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MAHÈSH KUMAR 

IN THE HON'BLE NATIONAL GREEN TRIBUNAL 

STA TE OF UTTAR PRADESH & ORS 

NOTARIAL 

PRINCIPAL BENCH, NEW DELHI 

OF INO 
RAKESH KAUSHAL 

Area. DELHI 
Regn. No. 1082 

Vald Up to 7:1-2026 

VOTAR 

In 

Original Applicntion No. 275 of 2023 

Versus 

1, Binod Kumar Singh aged about 46 years s/o Shri Hiraman Singh is presently 
posted as Executive Engineer, Head Works Division Agra Canal, Okhla, New 

Delhi having an office at Okhla, New Delhi. 

AFFIDAVIT 

1. That I am posted as stated above and well conversant with the facts of the 

present case and as such competent to swear this affidavit before this Tribunal. 

2. That the accompanying Report has been drafted by our counsel upon my 

instructions. 

3. That the contents of the acconpanying Report are true and correct, and the 

knowledge has been derived from official records and nothing material has 

been concealed therefrom. 

..... A.pplicant 

IND RAKESH KAUSHAL 
Area. DELHI 

..Respondent(s) 

Regn. No 1082 
Val1d Up to 7-1-2026, 

NOTAR 
28 FEB 2025 5
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VERIFICATION 

Verified on solemn affimation at New Delhi, on this 28 daglof2025 

OF 

that the contents of the foregoing affidavit are true and correct to the best of my 

knowledge and no part of it is false and nothing material has been concealed 

therefrom. 

INO RAKESH KAUSHAL 
Area. DELHI 
Regn. No.1082 

Valid Up to 
7-1-2026 

WoTAS 

ATTE^ED 

DEPON¾NT 

Notary Pyblic, Delhi 

28 Fed 2025 

2025, 

DEPONÉNT 
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2 

3090 IIHA| 

HGY|-685/2024/45VOoo/2024-27-AO-4-11(R) (aoodto)/2019 

3. 347  EY HRT/9HU HNa, 

3090 ITHAI 

2. 374T 4 Hda/T HUd, 

30W0,IH| 

3090,YAS 

Gg5: flc: 21 faHor, 2024 
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3. 

# yUTRIT" H 
AG GRT 39oy 

4. 

5 

HO-316/2022 À HIO I zRH 3rfhUT GRI UIftd 3HTRr faics 11-9-2024 MF- 5,17 vd 

6. 

Fs Ld sìa 
J va q: 

" 5- II. Department of Irrigation 

Demarcation of the Flood Plain Zone in GIS fornat including the geo-coordinates or locations of 
marking pillars. 

17. 

Coordinates (Latitude & Longitude) fAS 21.11.2024 h -
ic5 30.11.2024 HfH rutt (Latitude & Longitude) 

III. Other concerned depart1ments of the State Government (District Administration, Mines Departments) 
Details of any other activities outside forest land, as complainant; such as earth cutting resulting in soil 
erosion/changing land use pattern. 

32. 

Another reply/updated report was filed by District Magistrate, Agra vide email dated 17.11.2023 
stating that for demarcation, 1,020 pillars have been installed after total station survey with the 
help of Differential Global Positioning System (hereinafter referred to as "DGPS"), It is further 
said that Central Water Commission (hercinafter referred to as "CWC) 13 vide office 
memorandum dated 05.09.2023 has constituted a "Committee for Flood Plain Zoning of river 
Yamuna" for the stretches: 

() From Asgerpur to Itawah 

(iü) From Shahpur to Prayagraj. 

It means that in case report is submitted by 30.1 1.2024, requisite notification by State of UP shall 
be issued by 21.12.2024 

"HHOTNYr SIAT yd Ey yArRT" A5 Fes coai Gita Coordinates (Latitude & 
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Coordinates (Latitude & Longitude) 5 3HUTR VÊ Mer à Hlecufr ffaa Hat yds cH 

7 

1 

2. 

3. 

4. 

5 

6. 

7. 

8. 

9 

10. 

11. 

12. 

13. 

14. 

15. 

16 

17 

311JNT 

HdF-1 

HoUA-2 

HU5-3 

Hodp-4 

Hldch-5 

HJdch-6 

HeldAch-8 
Heuh-9 

Hdp-10 

Hddch-11 

Heudco-12 

Hedech-13 

Hcdco-14 

HUGeh-15 

HGJo-16 

Hdch-17 
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8 

R yË yyrsI FS a at Coordinates (Latitude & Longitude) (att HoJd) 5 3HTYTR 

ygiehe FsT-685/2024/45H0sf0fO (1/2024-27-fto-4-11(RaltaOtoO) /2019, fkÍs 21 fRH1A, 2024 

1. sy HÍT, 30TO 2THAI 

5. 347 HY HUa/ya HUa, 3taiNcs fachiH farT, 3090 QTHAI 

8. 3114TH 3144d, 3090 3TAH fahH qRYG, SAS 

10. Hafad HHYG foreftrt/afvs yfeH HTETCA /gferH 3rteTH, 3090| 

13. Hafd tyg gRHG/AU AUR 31Qear, TUR fATH/UR fech, 30go| 
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20.JT` HIÉ| 

3TNT H, 

BoV.in 

http://shasanadesh.u 
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